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1- In this Original Application, grievance of the applicant was that there was a park

earmarked at Rajendra Nagar Industrial Colony on GT Road Mile 8/7 Sahibabad

Ghaziabad but the Ghaziabad Municipal Corporation at constructed road/pathway on

the land earmarked of the park and was also constructing the drain and shifting the

boundary of the park reducing the park area. The Tribunal in the proceeding dated 30-
11-2023 considering the grievance of the applicant had formed a joint Commitee and
direct the Commitee to submit the report.

The report of the joint Commitee filed on 02-02-2024 does not give full and clear details
of the park except for referring to some letter revealing that the encroachment free
area of the park is 10880 sq. mtrs. and the area of the park on which Babu Jagjivan Ram
Colony built illegaly is 7120 sq. mtrs.

Respondant no. 6 District Magistrate Ghaziabad represented through the Counsel is
directed to file the report/response enclosing therewith a copy of the relevant extract of
the Master Plan reflecting the position of the park/area of the park and the extent of
the free area and encroachment of the park and also the action taken for removal of the
encroachment, if any.

Learned Counsel has referred to Annexure A-1 filed along with the OA, which is
approved layout plan of Rajendra Nagar Industrial Colony, wherein the park has been

clearly shown and its area is reflected as 14400 sq. yards. The District Magistrate should
also respond to the said layout plan.
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L. In this Original Application, grievance of the applicant was that there was a park earmarked at Rajendra Nagar
Industrial Colony on G.T. Road Mile 8/7, Sahibabad, Ghazlabad but the Ghazlabad Municipal Oorpora.ﬁon had
constructed road/pathway on the land earmarked for the park and was also constructing the drain and §h:ftlng the
boundary of the park reducing the park area, The Tribunal In the proceeding dated 30.11.2023, considering the
grievance of the applicant, had formed a joint Committee and directed the Committee to submit the report.

2 The report of the joint Committee, filed on 02.02.2024, does not give full and clear detalls of the park except for
referring to some letter 2 revealing that the encroachment free area of the park Is 10880 sq. mtrs. and the area of

the park on which Babu Jagjivan Ram Colony bullt lilegally is 7120 sq. mtrs. -
3. Learned Counsel for the applicant seeks time to file objection to the report of the joint Committee. Respondent

no. 6, District Magistrate Ghazlabd, represented through the Counsel, Is directed to file the report/response.
enclosing therewith a copy of the relevant extract of the Master Plan reflecting the position of the park/area of the
park and the extent of the free area and encroachment on the park and also the action taken for removal of the
encroachment, if any. :

4. Learned Counsel for the applicant has referred to Annexure A-1 filed along with the OA, which is the approved
layout plan of Rajendra Nagar (ndustrial Colony, whereln the park has been clearly shown and its area is reflected
as 14400 sq. yards. The District Magistrate will also respond to the said layout plan.

5. Let the response/report by the District Maglstrate, Ghazlabad be submitted at least one week before the next
date of hearing. It will also be open to the other respondents to file thelr response at least one week before the
next date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF
and not In the form of Image PDF.
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1- In this Original Application, grievance of the applicatn was
Nagar Industrial Colony on G.T. Road Mile 8/7, Sahibabad, Gh
Corporation had constructed road/pathway on the land earmarked
the drain and shifting the boundary of the park reducing the park
dated 30.11.2023, considering the greivance of the applicant, had formed a joint Committee an
the Committee to submit the report.

2- The report of the joint Committee, filed on 02
except for referring to some letter 2 reavealing tha the encroac
mtrs. and the area of the park on which Babu Jagjivan Ram Colony buil

3- Learned Cousel for the applicant seeks time to file objection to the report of the joint committee.
Respondent no. 6, District Magistrate Ghaziabad, represented through the Counsel, is directed to file the
report/response enclosing therewith a copy of the relevant extract of the Master Plan reflecting the
position of the park/area of the park and the extent of the free area and encroachment on the park and also

the action taken for removal of the encroachment, if any.

4- Learned Counsel for the applicant has referred to Annexu
approved layout plan of Rajendra Nagar Industrial Colony, wherein the park has been clearly shown and

its area is reflected as 14400 sq. yards. The District Magistrate, Ghaziabad be submitted at least one week
before the date of hearing. It will also be open to the other respondents to file their response at least on
week before the next date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable

PDF/OCR support PDF and not in the form of image PDF.
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aziabad but the Ghaziabad Municipal
for the park and was also constructing

area. The Tribunal in the proceeding
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-02-2024, does not give full and clear details of the park
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